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Illegal Coal MiDers 

4253 SHRI MUKUNDA MONDAL: 
Will the Minister of ENERGY be pleas-
ed to state: 

(a) the number of illegal coal miners 
functioning throughout the country; 

(bl steps taken or proposed to be 
taken by Government against these 
coal miners; and 

(cl the reaction of the Central Gov-
ernment in regard to the strong atti-
tude of the Bihar Government against 
the illegal coal miners? 




